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Title: Situation arising out of decision to reduce the number of subsidized LPG cylinders in the country.
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MR. CHAIRMAN: You should be happy that he has raised this issue. Let him finish and then you can support.
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MR. CHAIRMAN : Hon. Members,

Shri Arjun Ram Meghwal,

Shri P.K. Biju,

Shri M.B. Rajesh,

Dr. Anup Kumar Saha,

Shrimati Susmita Bauri,

Shri Pulin Bihari Baske,



Dr. Tarun Mandal,

Shrimati Putul Kumari,

Shri Virendra Kumar,

Shri Ashok Argal,

Shri Shivarama Gouda,

Shri Ramesh Vishwanath Katti,

Shri Udasi Shivkumar Chanabasappa,

Shri Rajendra Agrawal,

Shri Devji M. Patel,

Shri Mahendrasinh Chauhan,

Shrimati Jyoti Dhurve,

Shri Ravindra Kumar Pandey,

Shri P.L. Punia,

Dr. Vinay Kumar Pandey "Vinnu",

Shri Kirti Azad,

Dr. Mirza Mehboob Beg, (Dr.)

Shrimati Botcha Jhansi Lakshmi,



Shri Madan Lal Sharma,

Shri Bapi Raju Kanumuru and

Shri Ganesh Singh are allowed to associate with the matter raised by Shri Jagdambika Pal.



